
ANNEXURE‐8
Name of the corporate debtor Premshree Prime Properties Private Limited; Date of commencement of CIRP: 17/02/2023; List of creditors as on:09.03.2023
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1 S.K. PORWAL & CO. 04.03.2023 833,625 0 0 No No No 0 0 0 0 833,625

Details of claim received Details of claim admitted




